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Parivesh Bhavan, Forest ComPtex

TransPort Nagar, Jammu, 180 006

Sil,k FactorY Road

Rajbagh, Srinagar, 190 008
NEW OELHI 2T?4

The Consuttant J udiciat,
Hon'bte National' Green Tribunat,

PrincipaI Bench,
New Dethi.

No:JKpCC/NGT/9A 95s/ lf t- ltr& Date:- lboa'zozs

Sub:- Hon'bte Nationat Green Tribunat, order dated 19'02'2025 passed in

o.ANo.g55ofzo24tittedPresident,Municipatcommittee',Thathri'
Versus Union Territory of Jammu and Kashmir and ors,,.

Sir,

ln compl,iance to the directions of Hon',bte NationaI Green Tribunat'

order dated 19-02-2025 passed in o.A No. 955 of 2024 titted President',

Municipal, Committee, Thathri, Versus Union Territory of Jammu and Kashmir

and ors, the report of the J&K Pottution controt committee is submitted

herewith.

It is therefore, requested that the report may kindty be taken on record

andptacedbeforetheHon,bteNGTforconsideration.
Yours faithfuttY,

Enct:- As Above

qoVvLV*-,,-
(GhansIani Singn; JKAS

Member SecretarY zL'4 '1it-
J&K PCC

Copy to the:-
1) Sh. G. M Kawoosa, Additionat Standing Counsel for UT of Jammu and

Kashmir, New Dethifor information and necessary action.
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Originat Apptication No. 955 ol 2024

IN THE MATTER OF "President, MuniciPat committee'

Thathri V/s UT ot Jammu & Kashmir and

Ors."

Report on behatt of Jammu and Kashmir Pottution Controt Committee

;;l;;;,; Hon'bte National Green Tribunat' order dated 19-02'2025

I"r""J t" O.A No. 955 of 2024 titted President' Municipat committee'

thathrl, Versus Union Territory of Jammu and Kashmir and Ors'

Background:

That the Hon'ble National Green Tribunat vide order dated 19-02-2025 in

O,A No. 955 of 2024 directed as fottows:

"Respondent Nos' 4 to 7 are directed to tile additional responses

mentioning in detait remedial measures taken for remedying the

environmental damage, if any' caused within one month' Advance

copies thereot may be supplied to I&KPCC which may verify

compliance status and on the basis thereoffile its compliance status

verification report at least two days before the next date of hearing

fixed."

Report:-

ln comptiance to the aforesaid directions of the Hon'bte National Green

Tribunat, Principat Bench, New Dethi, dated 19-02-2025 in OA No' 955 ot 2024'

the report of the J&K Pottution Controt Committee is submitted as under:
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Before the Hon'bte NationaL Green Tribunat

PrinciPal, Bench, New Dethi
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The J&K Pottution Controt Committee constituted a three members

committee comprising of the totLowing officers with direction to visit the site

and verify the compLiance status of the remediaI measures taken with respect

to the observations pointed out by the Joint Committee in its report dated 21-

11-2024 submitted to the Hon'bte NGT' New Dethi vide this office letter No'

JKPCC/SCA/OAgs 5/4872'74 dated 1 1-04-2025 (copy enctosed as Annexure -

1).

1. Sh. S. K Tripathi, Divisional officer' PCc Udhampur'

2. Sh. Chander Singh Kotwat,Divisionat Ofticer'PCC' Ramban'

3. Sh. Mohan Lat Snehi,Divisionat Officer' PCC' Kishtwar'

The committee after conducting site inspection and verifications status

of the compLiances made by the project proponent/Executing agency at the site

hassubmittedpoint.wiSereportatongwithPhotographs,videletterNo.

PCC/DO(K)/25l71 dated 15-04-2025(Copy enctosed as Annexure -2)'

The hightights of the report are summarized as under:

l.NodetaiLs/recordhasbeenprovidedbytheProjectProponent

to the Committee regarding the removal process including the

volume or weight of muck cleared/relocated and the method

used to be maintained'

2. Some part of the muck deposited on the right bank downstream

hasbeenremoveclandShiftedtoviltageJoshana,butthetarget

of shifting entire muck to alternate site has not been achieved'

However, crate wall was found constructed below HFL'

3. Muck dumping violations at right bank of the stream has been

observed with no protective measures found taken'
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4. No approvat for muck dispo'sal sites has been submitted by the

Proiect proponent and muck was found dumped at following

sites without any preventive measures'

a) Site No. 1, Joshana Vittage near GVK Cotony upside and

downside.

b) Slte No.2 Kandni, lJpstream of dam slte left bank on NH 244'

c) Slte No.3, Hasti Nattah along NH 244'

Prayer:

ln the premises, it is therefore respectfutty prayed that the report may

kindty be taken on record before the Hon'bte Nationat Green Tribunal for

consideration.

q59U""'-
(Ghanfham Singh) 2-1 .\ .>S
Member SecretarY

J&K PCC
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Jammu and Kashmir
Pollution Control Committee @

ITI'WTSA
NEW DELHI 2024

.r==:i:
],,J&K PCC\:

'\,.. 1,chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191-2472881,2476925

1. Sh. S. K Tripathi,
DivisionaI Off icer,
PCC Udhampur.

2. Sh. Chander Singh Kotwat,
DivisionaI Off icer,
PCC, Ramban.

3. Sh. Mohan Lat Snehi
DivisionaI Officer,
PCC, Kishtwar.

No:- JKPGC/ScA/oAsss/ Llt? Z- ? tl

Sub: -Order of Hon'ble NGT dated 19-02-2025 in OA 955/2024 titted
President, Municipat Committee, Thathri V/s UT of Jammu and
Kashmir and Ors-verification of compliance status.

Plea se f ind e nclosed h erewith the co py of the repo rt of Jo int Com m ittee

constituted by the Hon'bte NGT dated 21-11-2024.

You are therefore, directed to visit the site and verify the compliance

status of the remediat measures taken with respect to the observations

pointed out by the Joint Committee in its report dated 21-11-2024 submitted

to the Hon'bte NGT, New DeLhi. The comptiance status of the verification

atongwith photographs shoutd reach to the centraI office by or before '15-04-

2025,3:00 PM.

Matter may be treated as MOST URGENT.

Enct:- As Above **%*
(Ghansham Singh)JKAS
Member Secretary

J&K PCC
lr-4. Lr

htn<*aP-- I
Parivesh Bhavan, Forest Comptex
Transport Nagar, jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

Date:- | I -O$-ZOZS
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The Member Secretary
J&K Pottution ControI Committee
Jam mu.

No. PCC/DO/K/2S/ ]l Datedl'to4t2o2s

Subject: Orderof Hon'bl,e NGTdated 19.02.2025in OA955/2024titted
President, Municipa[ Committee, Thathri Vs UT of J&K and
Ors. Verification of comptiance status.

Ref: Order No. JKPCC/SCA/OA 955/ 4872-74 dated 11.O4.2O25

Sir,

ln compliance to the aforementioned Order No. JKPCC/SCA/OA 95514972-74,

dated 11 .04.2025 issued in reference to the Hon'bte NGT Order dated 12.09.2024 in O.A

955 of 2024 titted President, Municipal Committee, Thathri Vs UT of J&K, whereunder, a

committee was constituted and it was directed to verify the comptiance status of

remedial measures taken with respect to the observation pointed out by the joint

committee in its report dated 21.11.2024 submitted to Hon'bte NGT, principat Bench,

New Dethi.

The Committee comprising of Surinder Kumar Tripathi, Divisionat Officer, pCC

Udhampur, Chander Singh Kowvat, Divisionat Officer, pCC Ramban and Dr. Mohan Lat

Snehi, Divisionat Officer PCC, Kishtwar visited the project area and the Muck dumping

sites on 13.04.2025 and observations viz-a-viz to the muck disposed/being disposed at

present and Muck disposaI ptan submitted by the pro.iect proponenVEpC Contractor are

reported as under:

Observations/Recommendations ol
the Joint Committee constituted bythe
Hon'bte NGT.

Findings/Observations of the Committee
constituted by the J&K Pcc.

The project is executed by onty

fottowing the conditions for

environmentaI ctearance granted

to the project proponent, to ensure

that no environmental damage is

caused due to unscientific

disposal of muck and debris.

. The site inspection was cond ucted on

'13-04-2025 and no detaits/record has

been provided by the Project

Proponent to the committee

regarding the removabte process

being carried out inctuding the

votume or weight of muck cleared/

Page l of4
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debris. Detait records of the

removat process, inctuding the

volume or weight of muck cleared,

the disposal locations and the

methods used to be maintained.

retocated and the methods used to

be maintained.

The muck deposited along the

banks of the River Chenab is

promptly cteared to prevent it

from entering the river during the

rainy season.

. Some part of the muck deposited on

the right bank downstream has been

removed and shifted to vittage

Joshana. lt is observed that the target

of the shifting of entire muck to

alternate site up to 12-04-2025 has

not been achieved and further

removal of muck from this site has

been stopped. However, crate watl

was found constructed betow HFL

(Photographs attached Annexure-

A).

o The muck dumping violation at right

bank upstream has been observed

during the visit which has reached to

the main ftow of the river and no

protective measures found taken.

(Photographs attached Annexure-

B).

The MoEF&CC and J&K PCC may

take appropriate action regarding

viotations of the environmental.

clearance conditions issued by

the MoEF&CC and J&K Poltution

Controt Committee has issued

direction and tegat notice to

ln order to take appropriate action

with regard to the violation of the

environmentaI ctearance conditions,

a Joint Committee was constitute by

the J&K PCC vide order No.

JKPCC/PS/MS/24/ 4034-37 dated 23-

11-20224 to assess and compute

t/,
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Project Proponent on 1g-12-2023

and 26-09-2024. MoEF&CC and

J&K PGC has already issued a

show cause notice to M/s Ratle

Hydroelectric Power Corporation

Limited Vide No. tA-J-

110141257 t2024t't A-1 dated 22-10-

2024.

The project proponent must

obtain approval for the new muck

disposal to ensure its utitization in

accordance with the

recommended measures.

No approval for muck disposat sites

has been submitted by the project

proponent. However, during the

visit, the muck was found dumped at

the fottowing sites with out taking any

preventive measures.

Site No 1 : Joshana Vitlage near GVK

Colony upside and downside.

Site No 2: Kandni; Upstream of

Dam site teft bank on NH-2214

Site No 3: Hasti Natlah atong NH-

244

(Photographs Annexure-D).

a

a

J&K may ensure regular

monitoring of the compliance of

the conditions of Environmental

Clearance and Consent to

Estabtish (cTE) consent to

Operare (CTO).

Regular monitoring comptiance of the

conditions of EC and Consent carried

out by the JK PCC:

o J&K PCC vide letter dated 27 -03-2025

sought report on compliance report

with respect to the report of the

committee dated 17-12-2025 (Ref.

Annexure-C) and Divisionat Officer,

PCC, Kishtwar vide its tetter dated

29-03-2025 has submitted the

environmental compensation

leviable under Pottuter Pays

Principte. The Committee had

submitted its detaiI report and

recommendation in its report dated

17 -1 2-2024 (Annexure-C).

^*
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compliance report in this regard.

(Annexure-E).

. J&K PCC vide tetter dated 29-03-2025

directed M/s Ratte Hydroetectric

Power Corporation Ltd for fiting

compliance report on ground in view

of recommendation of the JKPCC

Committee. The compliance report

submitted by the RHPCL was verified

and report in this regard stands

submitted by Divisionat Officer j&K

PCC, Kishtwar vide tetter dated

03.04.2025 (Annexure-F).

Henc

Mohan nehi
DO, Kishtwar

C ha nder gh
DO, Ramban

smiil*x,
DO, Ud

mar Tripathi
hampu r

ptease.

Page 4 of 4
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ANNEXURE-A 

PHOTOGRAPHS OF MUCK DUMPED AT DOWNSTREAM RIGHT BANK (ZONE-I) 

 

 

Dumped Muck on Right Bank (Downstream Lower Side of Dugga Bridge) 

 

river Chenab above Bhutana Bridge  

Dumped Muck at Right Bank (Downstream Upper Side of Dugga Bridge) 

river Chenab above Bhutana Bridge  
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ANNEXURE-B 

PHOTOGRAPHS OF MUCK DUMPING AT RIGHT BANK UPSTREAM  

 

 

Muck dumping into River Chenab Right Bank Upstream  

river Chenab above Bhutana Bridge  

Muck dumping into River Chenab Right Bank Upstream Near Stone Crusher  
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Muck dumping into River Chenab Right Bank Upstream Near Diversion Tunnel 

 

Muck dumped into River Chenab Right Bank Upstream Near Diversion Tunnel 
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The Member Secretary 
J&K Pollution Control Committee 
Jammu. 

No. fce/DoT/szy|386 Dated: 17-l2-2024 

Sir. 

Subjeet: Pollution caused by Construction activities carried out by M/s MEIL in 850 MW Rattle HEP-Reg 
Ref: Order No. JKPCC/PS/MS/24/4034-37 dated 23.1.2024 

ANNEXURE- C 

In compliance to the aforementioned Order No. JKPCCPS/MS/24/4034-37 dated 23.22.2024 
issued in reference to the Hon'ble NGT Order dated 12.09.2024 in O.A 955 of 2024 titled President. 
Municipal Committee Thathri Vs UT of J&K, whereunder a committee was constituted and it was 
directed that The Committee shall assess and compute the environmental compensation leviable 

after ascertaining the period and quantum of violations under Polluter Pays Principle based on 

the available record and field assessment and submit report alongwith recommendations". 

The Committee comprising of Sanjay Kumar Rathore, Divisional Officer, PCC Jammu (South), 
Chander Singh Kotwal, Divisional Officer, PCC Ramban and Mohan Lal Snehi, Divisional Officer 
PCC, Kishtwar visited the project area and the site of dumping on subsequent dates 4.12.2024 and 
5.12.2024 and observations viz-a-viz to the muck disposcd/being disposed at present and Muck 
disposal plan submitted by the Project proponentEPC Contractor are reported as under: 

a. The muck found dumped on the right bank of river Chenab on upstream of Thathri town and 

d/s of Proposed Danm in about approximate length of 500 meters between geo-coordinates 
33.17277, 75.8680654 and 33.16898, 75.80377 out of proposed 1350 M in Zone-I 

(Photographs enclosed as Annexure-I) 

b. As per the Project Proponent (M/s Ratle Hydroelectric Power Corporation Limited) and the 
EPC contractor (M/s Megha Engineering and Infrastructure Limited), gabionicrate walls 

were provided along the river bank but during visit no visible gabion valls/crate walls found 

for holding of the dumped muck on the right bank. The gabion/retaining wals if provided 
may have been covered/buried under the spilled muck. The muck found spilled into the river 

Chenab all along the length mentioned above. (Pihotographs enelosed as Annexure-I) 
c. During visit, the dumping of muck at the right bank of River Chenab on downstream of 

proposed Dam in Zonc-I found stopped and lifting of same from the right bank found in 

progress. 
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d. The river water is diverted through diversion tunnels and at present part of the muck so lifted 

from the right bank of River Chenab is being dumped temporarily at dry area/space within 

river bed between upstream and downstream diversion tunnels where dam foundation is to be 

constructed/laid. 

e. The rest of the muck from the right bank of river Chenab on downstream of dam is being 

transported and dumped at about 08 kms distance at village Joshana on the acquired land of 

Ratle Hydroelectric Power Corporation Ltd (RHPCL). (Photographs enclosed as 
Annexure-II) 

f. As per the Muck Disposal Plan, the muck was to be durmped at a minimum distance of 30.0 
meters horizontally away from the edge of the river corresponding to high flood level (HFL) 
but the dumping found done on slopes within 30.0 meters width. It is also observed at the site 
that the hills on the both sides of river Chenab and particularly on the right bank on 

downstream of proposed dam have very steep slopes more than 60 degrees and practically it 
seems not possible to construct retaining walls beyond 30 meters from the edge of the river 

for dumping of muck and holding it back safely as proposed in the muck disposal plan. 
g. Crate walls were found provided along river Chenab on left bank on downstream of river 

except in a small stretch of about 50 meters length. 

h. No dumping of muck was found done in Zone-1||. 

The Project Proponent (M/s Ratle Hydroelectric Power Corporation Limited) has provided 
updated detail of the muck generated, utilized and dumped at various places as under: 

Approximate quantity of muck generated to date: 

ii. 

iii. 

Underground works= 5.96 lakh m³ 

Muck Recycled by crushing: 

m³ 

Surface works = 5.30 lakh m³ 

40 mm, 20 mm, 10 mm and fine Aggregate=3.05 lakh m² 

i. 

Total muck generated = 11.26 lakh m³ 

Quantum of Muck dumped at the designated dumping sites: 

ii. 

Zone-1 = 1.86 lakh m² (0.60 lakh m²shifted to GVK land & Kandni, 1.26 lakh 

lying in Zone-1). 
Zone-2 =0.50 lakh m? 

Zone 3 =0.00 lakh m² 
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iy. 

V. 

vi 

Total muck dumped = 2.36 lakh m 

vii. 

Total muck lying in the Dam body = 3.75 lakh m 
Total muck utilized for construction of access roads = 1.00 lakh m² 
Total muck shifted from Zone 1 to GVK land& near Kandni = 0.60 lakh m² 

vii. Muck utilized for power house ramp = 0.50 lakh m. 

The EPC contractor has submitted that the time to be taken for complete relocation of muck is 126 

days i,e. upto 12 April, 2025. (Copy of the details of the muck generated, utilized and dumped 

enclosed as Annexure-III) 

Recommendations of the Committee: 

a. The commitee observed violations with regard to the muck dumping particularly on right 
bank on downstream of proposed Dam in Zone-I of river Chenab and accordingly 
recommends that the whole quantity of the muck (1.86 lakh m³) dumped within 30.0 
meters distance horizontally away from the edge of the river corresponding to high flood 
level (HFL) including quantity of muck dumped below HFL and spilled into river 
Chenab on the right bank on downstream of river Chenab in Zone-I needs to be shifted 

completely. The tentative cost to be incurred for shifting of the muck from the right bank 
to acquired land at village Joshana is calculated as below: 

Total qty of muck dumped on right side = 1.86 lakh M3 or 3.72 Lakh 
Ton 

Rate for transportation of muck from Dam area/Dumping yard to 
acquired land = Rs 15/Km/Ton 

Cost of lifting of muck to 08 kms distance =372000 Ton X 15 x 8 

= Rs 4,46,40,000/- say Rs 4.46 Crore. 

It is recommended that the Project Proponent and EPC contractor may be directed to 

deposit Rs 4.46 Crore with JK PCC as Bank Guarantee/Security and to be released only 

after the project proponent/EPC contractor shifts whole quantity and shall be forfeited if 

not lifted within the stipulated period. 

(Copy of work order and calculation/conversion of Ton into M3 provided by the EPC 
Contractor is enclosed as Annexure-IV) 
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b. The Project Proponent shall submit a comprehensive muck disposal plan with structural 
stability to hold back muck safely by adopting bio-engineering techniques in consultation 
with some institution of engineering repute like IIT etc. for the acquired land at village 

Joshana where the muck is being transported and dumped. 
c. The Project Proponent shall provide retaining structure on remaining portion of 

approximnately 50 meters along left bank of river Chenab to avoid spillage of muck. 

d. The Project Proponent shall establish an Ambient Air Quality monitoring stations as per 
the recommendations in Environmental Clearance issucd for monitoring of Air quality 
during the construction phase of project. 

As for as calculation of Environmental Compensation for above mentioned violations 
is concerned, it is recommended that the case may be forwarded to Technical Advisory 
Committed (TAC) for examination and further needful action. 

Hence submitted please. 

Mohan Lat Snchi 
DO, Kishtwar 

Chander Singh 
DO, Ramban 

Yours Faithfully 

Sanjay Rathore 
DO, Jammu (South) 
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ANNEXURE-D 

PHOTOGRAPHS of MUCK DUMPING AT VILLAGE JOSHANA (GVK COLONY) 

 

 

 

Muck dumping at Village Joshana (Upside GVK Colony)  

Muck dumping at Village Joshana (downside GVK Colony)  
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PHOTOGRAPHS OF MUCK DUMPING AT HASTI NALLAH  

 

 

 

Muck dumping at Hasti Nallah  

                   Muck dumping at Hasti Nallah  
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ANNEXURE-E 
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Scanned with ACE Scanner
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Scanned with ACE Scanner
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Scanned with ACE Scanner
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Scanned with ACE Scanner
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Scanned with ACE Scanner

1521



1522



 

 

 

ANNEXURE-F 
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Scanned with ACE Scanner
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PHOTOTGRAPHS OF DOWSTREAM RIGTH BANK 

ANNEXURE-A 

 

 

Photograph-1 Protection wall constructed on right bank  

downstream 
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Photo-2 Muck dumped/shifted to Village Joshana Near GVK Camp 
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Photo-3 Muck dumped/shifted to Village Joshana downside GVK Camp (right side of 

road culvert) 
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Photo-4 Muck dumped/shifted to Hasti Nall 

1532



 

Photo-5 Muck dumped/shifted adjoining to Hasti Nall 

1533


